Annexure — 4

Name of the corporate debtor: MAP Refoils India Ltd. Date of commencement of Liquidation : 25-01-2024; List of creditors as on: 28-03-2024

List of operational creditors (Employees)
(Amount in%)

Details of claim received Details of claim admitted
Name of Amount of
. Amount of [any mutual [Amount of |Amount of
authorised Name of R . . .
SI. No. representative, if | employee contingent (dues, that [claim not claim under |Remarks, if any
any ? % of claim may be set- (admitted verification
Whether voting off
Date of Amount Amount of Nature share in
receipt claimed claim admitted |of claim relate;i SCC, if
party? applicabl
e
1 Surendra 1, 042022 | 13.79.853 1007192 372,661 |Mmicrest under
K Suthar verification
TOTAL 1379853.00 1007192 0 0 0 0 0 0.00| 372661.00

*Admitted pursuant to the proviso of regulation 30 of IBBI (Liquidation Process) Regulations, 2016 and as per the records received

from the erstwhile resolution professional of MAP Refoils India Ltd.




